1409. hours
Title: Discussion on the Indian Universities (Repeal) Bill, 2000 (Bill passed).

HEg waHEE A #9530, s ik utenifrest w5 aon JerR e J@30 (S1Rel a=tey srel) @ gl w8y, § ware
BN § -

"fr et fRreafieray siftffam, 1904 &1 s &% a9 iR, =0 w1 g1 gomoRe, &) e e s "

AEIeY, U8 WE, 1998 # FHIfE iR ufdiegor fawrr grr oft W, S B sremerar # e MAWT &1 TeA gan o e g9 a1 &1 fAvfa fma
PHIA-BIA AR o719 3101 7ga @ gb 8, I R B a1 91, Rdter a= e S| S it $=i7 w9, 36 @ & st
Aty freafrere sfffam 1904 off wfirer ol swat goyft 8 @ 5 1904 9, S& s A faftw wReR 7 Has, gerEER, AR T
ofR 75T, g7 Ui S fReafemel @ fag e siftfas a9 ol

forae g1 uiel favafenadl &1 & gdar o1l «ife= er @refiar & ggard i ot Sus ugd Wt 39 ot fwafenemi & fog sram-srem
A a9 Y| Hermal Reafierea &1 o fifrm 2, semeER fReaferay &1 sram aftfay 2 ged ok #era Reafaedl & A
31erTT-a7er siftrform €, sremT-orer vaew € ol A Wit 5w WRARI g Terdt €1 aelR B Y 3@ 3 ifdfem @ widw & e 21 aw s
39 FEEH 8 T €, 3wt Big oef e | T Uy W @ Wt wee fhar € sik wwe ff a8 ®een € 6 o 7w aififam 1904 (8) et
ft grerd & SwAr @ fog =€ & gafo 39 e fear sw| a8 ve Frowarht sifdfrem & wr § 21 sufen # ve & RreRe o € & s
WRETd B WieR fhar 9w iR 39 srftfm @ o feam =)

MR. CHAIRMAN : Motion Moved:

"That the Bill to repeal the Indian Universities Act, 1904, as passed by Rajya Sabha, be taken into
consideration. "
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SHRI M.O.H. FAROOK (PONDICHERRY): Madam, while | accept your suggestion and the suggestion of the hon.
Minister, | just want to bring one matter to the notice of the hon. Minister.

Hon. Minister may be aware that the rules, which are there in the Universities, are very complicated. There are
people working in the offices; they resign and go for elections. If they lose, then they immediately come back. How
far is it correct? | want to ask the hon. Minister about this. If anybody wants to come to politics, let him come. But
there is no question of having one leg in the University and another leg in the politics. That is why, the matter has
been vitiated in such a level that politics enters into these Universities.

Even though this is not relevant to this Bill, still | want to bring it to the notice of the hon. Minister. This happens in
Calcutta, Pondicherry and in other places. So, | request the hon. Minister to apply his mind and see to it that such
type of facility is not available.

SHRI RUPCHAND PAL (HOOGLY): Madam, the hon. Minister seems to be very enthusiastic in responding to the
issue raised by my colleague, Shri Farook. His Party had once tried to do all these things during the Emergency
days; not only to stiffle any voice of dissent in public life but also in the Universities and Colleges wherever there
have been voices of dissent. His Party had tried to throttle such voices.

Madam, | am in agreement with this piece of legislation, which is the result of the Commission, which was set up to
review the administrative laws. It is one of the pieces of legislation which has lost all its relevance and has become
outdated. A number of relevant pieces of legislations have already come into operation in all the concerned States
like West Bengal, Maharashtra, Tamil Nadu and Uttar Pradesh.

More so, the Indian Universities Act was a product of the British raj, with a specific goal of producing, what in Hindi
is called, "Angrezon ka gulam'’. 3ii<it & a1 & Rees fasr # w@ waf @« w1 o, at that very time, in different parts of the
country, institutes had been set up as national educational centres. In the eastern part also, one such centre was
set up which ultimately turned out to be, what is called today, the Jadhavpur University. Rabindra Nath Tagore,
Subhash Chandra Bose, Subodh Mullick and many other eminent educationists have been associated with that
university. At the call of Gandhiji, many students left these institutions which were run under the Indian Universities
Act. There are so many people but | am not naming them. For example, Dr. Triguna Sen, who had adorned the
Chair that you are adorning now, was an eminent Education Minister who was also associated with that University.
He was the Chairman of the National Council of the Jadhavpur University for quite some time.



DR. MURLI MANOHAR JOSHI : He was a Professor also.

SHRI RUPCHAND PAL : Yes, you are right. There have been many others also. | am not taking the time of this
House because the hon. Minister also knows all these things. What | want to say is that in the post-Independence
days, there have been a number of Commissions, such as, the Kothari Commission and many educationists of the
stature of Dr. Radhakrishnan. | am not going into the details of all these. The goal of liberal education was
considered to be of prime interest for any university in the country. There have been deviations and aberrations ,
not only during the days of Emergency but in many parts at different times = | am not mentioning all these
deviations. But, broadly speaking, we had a national consensus on how to build up this country with an appropriate,
relevant, meaningful educational system at all levels — from the primary level to the higher educational level, to the
university level, be it science education or technology education. Today, we have a long road to go and today we
are producing some best products in the universities, particularly in the IITs and all these institutions, who are
dominating not only the Silicon Valley or Germany or any other place, but also different universities of the world.
There is not only Prof. Amartya Sen but there is also the son of my esteemed colleague, Prof. Krishna Bose, who is
holding a high position in Harvard. There are many others also though | am not naming all of them. But,
unfortunately, since this Government came to power, they are, | shall use a hard word, polluting the liberal
atmosphere in the centres of excellence, in universities and all these places. They are trying to communalise the
education by changing the syllabus with a distorted vision, and committees with specific aims in mind, are being set
up only for the prestigious institutions like the Indian Council of Historical Research or the Indian Council of Social
Science Research or NCERT and many such eminent bodies. There are blatant moves to plant politically
committed teachers in universities at the top administration. This is not only harming the nation's educational
interest but is also damaging the prestige of these institutions in the eyes of the people outside.

| could have given you any number of examples. In some of the prestigious universities in U.P. — | am not naming
them as it is not proper for me to name them — and even very prestigious centres of excellence in Northern India
and even in Delhi there have been persistent attempts to plant committed people with communal vision to give them
a re-orientation, with a desired goal to fulfil some hidden agenda.

I think this House has taken up this issue several times. But this Government has not learnt any lesson. | would
appeal to some of the partners of this Government who are committed to secularism that they should also stand up
and oppose this attempt to communalise the educational system, the universities and attempts to re-write the
history in a most heinous manner by planting some people who have nothing to do with history, who are never
considered as historians at all by people who matter.

The next thing is about the Budget. Over the years, the budgetary provision for education as such and higher
education and research in particular has been a great casualty. | think the hon. Minister will agree with this that
there should be some serious thinking for larger provision for these fields. There are many avenues which can be
explored. This is not the occasion for me to make all these suggestions. | will make them when we discuss the
General Budget and on other occasions.

But education is in doldrums at their hands and particularly so is the case with higher education and research. This
is being done particularly when the whole world is looking at us. We have such a vast source of human capital and
brains that if properly trained and if proper skills are added to these human resources, we can have a better role to
play in the world in the field of education not only in the country but abroad also, in fields of Information Technology,
science and many other areas.

But, instead of taking up seriously as to how best to improve the situation in higher education and research, the
Government is trying to privatise the whole set of universities. It is going to serve the interests of industrial houses
in such a way that the researches are being handed over on a platter to these people instead of those researchers
serving a broad national interest. | am not opposed to privatisation. But there are sensitive areas in higher
education where private interests will not at all come down to provide the funds. They will look to only such areas
where they can derive certain profit for their commercial aims. In such a situation the Government needs to look
afresh into the areas of higher education and research. Privatisation is not the way to provide the funds because
privatisation will not be able to continue the centres of excellence which are existing either to help them or to
improve them further.

There are problems of faculties. | am not naming all of them. It is particularly so in Information Technology. We have
a goal to be the super power in Information Technology. But the Information Technology penetration is very less in
the country. We are just one step ahead of Pakistan only and we are nowhere when you compare ourselves even
not only with the developed Western countries but even the smaller countries of Asia and certain other countries. |
mean about the Information Technology penetration here.

We have our best I.T. professionals in Silicon Valley and many other places. We are producing some excellent |.T.



professionals from our I.I.Ts. and such other institutions.

But according to a rough calculation, we are going to face a serious shortage of faculty in IT institutes. So, we have
to think of innovative ways so that we can fill the gap because within four or five years from now, we shall not be
able to continue our global position of domination if we do not produce a larger number of professionals not only for
abroad but also for the domestic requirement. So, there is problem of faculty not only in the field of IT, but there are
problems in respect of biotechnology, in respect of frontier sciences, even in areas of fundamental research and in
respect of many such areas.

Then, there is a move to rank all universities and colleges within a specified period, maybe by 2003 but | am not
sure. Such ranking should be done not according to whims of certain people because there are moves to
downgrade institutions of repute who have contributed to the honour, prestige and educational achievement of this
country So, it should be more transparent, with a broader and meaningful logic. This ranking should not be done in
a haphazard manner.

About the deemed universities, this is a good move that all Centres of Excellence which are not yet recognised as
universities should be considered as deemed universities, but consideration as deemed university is one thing and
providing necessary funds required by such a university is another thing. There are many universities which are
considered to be deemed universities, but there suffering from lack of funds to continue their achievements, to
continue their performance as Centres of Excellence is a sad commentary. | am not mentioning any particular
institution which | have in mind, but the hon. Minister must know certain such institutes which are considered to be
deemed universities.

Then, university teachers in particular are seriously aggrieved about one move, that is, the scheme the National
Assessment and Accreditation Council is going ahead with which this Council is not at all competent to do, and the
teachers have given a call to reject this scheme of the National Assessment and Accreditation Council.

There is a regional imbalance since the days of Independence till today. Although in the North-East, we do have
one Central University currently, but in different parts of the country, there is a regional imbalance in respect of
higher education. How quickly this can be rectified should be a matter of prime concern to this Government. | would
not like to take much time of this House.

MR. CHAIRMAN : We have just one hour for discussion on this Bill.
SHRI RUPCHAND PAL : | am concluding.

| am totally opposed to the Government's planned attempts to perpetuate and carry forward their hidden agenda of
communalising the educational institutes, communalising the syllabus, and trying to rewrite the history of this
country. The Government has no right thinking about how these universities should be run, and adequate funds are
not provided for higher education, for research and for Centres of Excellence.

The Government should reconsider all this and when they come with their Demands-for-Grants in the next Budget, |
believe and hope that this Government would try to apply their mind to rectify distortions and correct whatever
mistakes they have already done, and provide better facilities for liberal atmosphere in the centres of higher
education.

SHRIM.V.V.S. MURTHI (VISAKHAPATNAM): Madam Chairperson, | rise to support the Indian Universities (Repeal)
Bill, 2000. This is an old Act. It was enacted in the year 1904, and it has no relevance now. It should have been
repealed long back. The hon. Minister has chosen to repeal it now, and it is a welcome sign.

| take this opportunity to say a few words about university education. | support the views expressed by Shri
Rupchand Pal. Today, the university education is nothing but a mediocre one. | say this because many of the
universities do not have even the basic facilities to affiliate colleges, to guide them, to decide and prepare the
syllabus that is required and how it is to be tailored to meet the present needs.

The U.G.C. and the A.I.C.T.E. are guiding the universities, but they do not have proper machinery to evaluate the
competence of each university. Perhaps, the grants are being given depending upon the voluminous of work that
they do rather than on the basis of qualitative research. The affiliated colleges are suffering because they are
affiliated to such universities. This is high time that in the matter of higher learning the universities should be guided
to achieve the excellence and to take up research work so that our country's needs are met by these universities.
These universities, depending upon their research activities, students and teachers' ratio and their excellence,
should be given ranking which will, at least, motivate these universities. If they are lower in ranking, they will say,
"No, no, we are lower in the ranking." Just as we give rankings to the students, it is high time that we give rankings
to the universities also.



The University Act recently recognised some institutions as deemed universities. The whole thing, at the level of
higher education, is confusing because we do not know what the actual requirement is and which are considered
as deemed universities. Very simple requirements have been given for the deemed universities. Some are being
recognised as deemed universities without considering their competence. Ultimately, when they become deemed
universities, they give the degrees. The degrees that are being given by these universities must have some value.
They must be in relation to the education that they offer and the jobs which the students get. We have liberalised
the higher education. We are not against this liberalisation because the Government cannot afford to foot the huge
bills on higher education. At the same time, research activities should be sustained, and they should be maintained.

In the case of A.I.C.T.E., whoever applies, maybe due to pressure, be it political or some other pressure, they grant
so many colleges. Each State is now competing to establish more colleges to impart technical education. Ultimately,
such colleges are becoming a kind of a mockery because they do not have teachers and infrastructure. Still, they
are pressurising the universities to award degrees and that degree has no value. Ultimately, our country will suffer
because of this.

Sir, we are promoting and encouraging our IT graduates to go abroad. But unfortunately, many of them have to
come back. It is because they are not able to withstand the tests there. Once they fail to withstand the tests in other
countries, it reflects on the university from where they got their degrees. If such is the situation, then the country as
a whole would lose their academic reputation very fast.

Sir, since the hon. Minister is a learned Professor himself and is aware of the ins and outs of higher education, |
would like to request him to take such measures that would help in keeping up the standards of higher education in
this country. The under graduate and post-graduate degrees that are given by the Indian Universities should have
some value. Today we only value the degrees given by institutes like the IITs and the lIMs only. Why is it so? It is
because these institutes maintain high standards of education. Why is it not the case with other universities? These
universities also receive huge sums of money asGrants-in-Aid. But they are not able to compete with the IITs and
the lIMs.

Sir, | would like to request the hon. Minister to keep these aspects in mind while preparing the Budget for the
Universities and these thoughts should also be given proper ventilation while allocating funds to the Universities --
our dignity is related to the standard of our education - so that the level of our education is kept high.

Sir, with these words, | support the University (Repeal) Bill.
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SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Madam, Chairperson, going by the present Bill, one certainly can
raise no objection thereto but when a matter of this importance was raised in this House, we did expect from the
hon. Minister not to just refer to the obsolescence of the Act which he wants to repeal but to throw some light on as
to what the Government intends to do to strengthen the universities in the country which unfortunately, it is not
presently doing.

Madam, it has been said before me by the hon. Members speaking here and | do wish to join them in conveying my
views over the matter that the Government of the day has started treating education also as a commodity. In its
anxiety to liberalise, to open the economy, to privatise, it could not care less for what happens to education.

Many years back in one of the meetings of the Consultative Commiittee, the then hon. Minister of Human Resource
Development had categorically said that if the universities were to raise some internal resources those would not be
taken into consideration or could not be taken into account at the time of disbursement of the Central grants. But
what do we see today? | would like to give a homely example, Madam. The Punjab University is one of the premier
universities of the country. At the time of reorganisation of the State of Punjab in 1966, under the Reorganisation
Act, it was termed as an Inter-State Body Corporate, and according to the stipulations then, according to the
decisions of the Consultative Committee formed by the Government, it was decided later in 1976 after the Haryana
Government had withdrawn its colleges from that University that the States of Punjab and Chandigarh Union
Territory would pay 40 per cent and 60 for cent of the deficit, of the maintenance cost of the university.

For quite a few years, they both honoured that decision. Subsequently, somehow more particularly and
unfortunately, after the Akali Government had taken over in the State of Punjab, they stopped honouring their
commitment.

In the recent years alone, when the maintenance amount to be incurred by the university is to the tune of Rs. 73
crore, the Punjab Government just chooses to say, "We would not pay this amount." Taking the from the Punjab
Government, the Union Territory Administration which is directly under the Central Government also says, "Our
liability is to only pay one and a half times what the Pujab Government pays." Is this the treatment to be meted out
to the Universities? The Punjab University's Chancellorship is with the Vice-President of the country. It is an Inter-
State Corporate Body. So, is it not the responsibility of the Government of India to see that the University does not
flounder, that the University does not go red? Certainly, its is their reponsibility. If there were instructions by the
University Grants Commission to effect economy, that is fine. If the University Grants Commission were to say, "you
try to generate resources”, that is fine.

But there was a commitment of the Government of India that that would not be taken away from the ultimate grants
for the University. The Punjab University, | can say, has been taking this innovative step.

I do not approve of privatisation of the education even at the university level. Madam, there is certainly a fall in the standard of
education today. Take the case of admisskions under the category of NRI students. You admit students who are
not upto the mark. The universities have to be centres of excellence but you want to generate money and earn
money. Therefore, you sell the certificates. Anybody who comes and pays that amount, you say, "you get the
admission." But it has proven to create a very negative impact especially on the brighter students who cannot pay.
So, they are not able to get admission in the oen category. In their place, you get somebody who has not even
come upto the mark, and who is a drag subsequently also on the entire class. | am saying this out of experience.
Such students are a drag on the class. Dr. Joshi would appreciate that. If a teacher takes a class and he finds one
student who is against the paid seat quota in the university and who is not really following the pace with others,
certainly, the progress of the class would not be what it could be with the brighter students there.

So, you are forcing the universities to admit students who are not up to the mark. These are the things that have to
be given up.

| would very briefly refer to the Research Fund of the Punjab University. Out of the entire expenditure, eighty per
cent goes on salaries alone. The University wanting to do well had started a Research Fund of its own putting it in
money it had raised from its own resources. Now, the University, faced with a situation where the Punjab
Government and the Union Territory Administration are not honouring their commitments, cannot keep that money
separately for research but has to use it for general expenditure.. The University is in a precarious condition
because of the indifference of the Government of India.



The University has been writing to the Government of India to come to its rescue. These are nothing but SOS calls
from the University. | would be grateful if the hon. Minister were to tell us the steps that the Ministry has taken and
assure us that the University would continue to work as it always has and would continue to shine as it always has.
Unfortunately that is not the position.

A reference was made about privatisation. On the one hand, one can understand that if a private body were to start
a dental college they would charge lakhs and lakhs of rupees. A private medical college would also charge lakhs
and lakhs of rupees. Those colleges can run because it is a financial proposition for them. The Government might
wash off its hands from such institutions. Not necessarily because the poor students must be accommodated, but in
the case of social sciences and subjects for which nobody would be willing to pay, this cannot be done. You talk of
the need to enhance research in bio-diversity. If you were to give that to the private sector, would a poor student be
able to afford that? Therefore, it is universities like the Punjab University that really play a very vital role in fulfilling
social obligations. Education has to be imparted by the Government. It is not to be sold by the Government. The
Government cannot be termed a peddler of education. Unfortunately, it is doing so today and we take serious
objection to that. | would urge the hon. Minister to assure this House and through this House assure the country
that it means business. | am sure, as an educationist, the hon. Minister would want to do it. Maybe there is pressure
from the Ministry of Finance and other Ministries but here he has to hold his ground.

I would like to refer to the on-going long-drawn struggle of the university and college teachers in Delhi. There was
an assurance to them by the UGC at one point of time to treat them as university lecturers and accord them the
necessary benefits of promotion and pay scales, etc. The Government seems to be going back on that also. | would
like to request the hon. Minister to look into this matter with an open mind and ensure that the teachers get what
they had been promised.

Finally, to conclude, | would like to come back to the subject on which | have spoken for a few minutes, that is, the
poor condition in which the Punjab University finds itself today. It is not of its own making ; it is only because of the
failure to honour the commitment by the Chandigarh Administration through the Government of India and the
Government of Punjab. | would request the hon. Minister to take immediate urgent action in the matter.
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SHRI E.M. SUDARSANA NATCHIAPPAN (SIVAGANGA): Respected Chairman, Sir, even though this Bill is a
necessity for removing one of the Statutes pending for the past 96 years, it would have become a century-old Act if
it is allowed to remain as it is for another four years.

Actually this Bill is a pioneering Bill, which gives a lot of ideas for the State Governments to enact University Bills.
Therefore, having such Bills at the national level is also a need to give guidance for State Governments to enact
laws according to the needs of the society. Therefore, | would like to submit that the hon. Minister might have to
give some thought about this and enact a comprehensive Bill, which can be a model for all the universities
throughout India. Every university is controlled by the State enactment that is having different rules and regulations
fitted to their own needs. Actually there may be a lot of things that may not be of use for academic excellence.
Therefore, we should have a comprehensive Bill that may be a guide for all other universities. The Central
Government can have a very good thing having all the resources here, to find out the needs suited for the 215t
century. The Bill should have such things that would help universities to come up to the level of excellence at the
international level.

The Madras University was actually formed by this Act. This University is now accredited with five stars. It is
expecting the Excellent University Certificate also from the University Grants Commission. The Madras University is
having such a name throughout the world. Now, they have the pioneering work of having a Consultancy
Department separately.

Now, education is made as a commercial commodity. Instead of making it that way, it should be made as a
community-based education. If there is an industry that needs management people, if the industry wants chemists, if
the industry wants engineers or if the industry wants certain excellent people, then that need should be fulfilled by



the universities. There should be such an arrangement of wedding between them. That is the need of the hour.

Plenty of graduates are coming out; plenty of post-graduates are coming out and plenty of research scholars are
coming out, and they are also enrolling as unemployed graduates or unemployed post-graduates or unemployed
doctorates. Therefore, this imbalance has to be removed, especially when the UGC has spent crores of rupees for
the resource development. To whom such a resource development is being used?

The excellent people who have come out of universities are going to Western countries. They are not being utilised
by our country. They are going out simply. Without even a pie being paid for their development on educational side
and for their excellence, the Western countries are borrowing our experts. The Western countries are borrowing our
intellectual people; they are getting all the intellectuals. People are doing a lot of research and get patents. We can
easily find out the patents that are there in India and in the Western countries. The intellectuals in the Western
countries are all Indians.

15.00 hrs.

Therefore, we are supplying the intellectuals to the Western countries without getting even a single pie from them.
This situation has to be checked. We have to see that excellent people are given opportunities in India itself in
order to make our country competitive in the world. This aspect has to be gone into. When this Bill came into force
96 years before, they did not have that ambition. They were having colonial ambition. They wanted to have us as
their servants, but we are not having that attitude now. We want to be excellent in the world. Therefore, this could
be repealed. But a new Bill has to be brought about so that it could be useful for others.

Many institutions, like All India Council of Technical Education are coming up now. These type of institutes are
created by the Department. But they are not connected with the universities. They are giving permission for starting
Engineering and Medical colleges. Parliament is not having any control over them. If the Members of Parliament ask
them some particulars, they are not ready to supply the particulars. Even the Prime Minister of India replies to the
Members of Parliament. But these people are not ready to respond to these queries. That is the situation we are
facing. So, | would like to suggest that all the universities and autonomous institutions which are getting the funds
from the Union Government should have representatives from Parliament. The universities which are falling in a
particular constituency, the Member of Parliament of that constituency should automatically become a member of its
syndicate. Then only can we find out their grievances and in that way we can help them. It is because the Central
Government is giving the funds to the universities. The State Governments are not giving any money. Only the
UGC is giving them the money. Therefore, we have to see that people's representatives should be represented in
the Senate. In that way we are not interfering politically. But we can have people who have academic interest. They
can help the university to achieve excellent standards.

I would like to suggest that universities should be modernised. In the Western countries, the students get the mark
sheets immediately after the examinations. The mark sheets are prepared immediately, and on the same day the
certificates are issued. But here what happens? The Students after writing the examination have to wait for so
many months for getting their mark sheets. Then, they have to wait for the provisional certificate and then they have
to wait for the degree to be conferred. Then only can they register their names for the professional courses or for
the jobs. This situation has to be changed. They should be modernised in every aspect.

The academic councils should also change their colours. The system should change. The education system should
be modernised. It should not be done in an orthodox way. Some universities and some deemed universities are not
having vice-chancellors. For example, Gandhigram University is without a Vice Chancellor for so many months now.
It has been lying vacant for so many months. It seems that the Vice President of India also has cleared it. But it is
pending. These vacancies should be filled up immediately. When the present person who is occupying the position
is going to retire or complete his term, immediately a replacement should be found so that continuity can be
maintained. The management of the university is also not put to any inconvenience by our system of bureaucracy
which is not clearing the names at the appropriate time.

When we repeal this Bill, we should introduce another Bill. The hon. Minister is a scholar. He knows the ambition of
the society, professors and the staff. The new Bill should cover all the aspects including the disputes which are
arising between the administration and the professors. It should be a comprehensive Bill which is useful for all the
States.
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PROF. UMMAREDDY VENKATESHWARLU (TENALI): Mr. Chairman, Sir, | rise to support the Indian Universities
(Repeal) Bill, 2000. | also congratulate the hon. Minister for having brought this Bill to repeal the Indian Universities
Act of 1904. In this connection, | would like to make only one suggestion. | am not going to make a lengthy speech
here.

As one of the Members has suggested, there is a need to evolve a uniform code of conduct for all the universities.
In most of the universities there is no uniformity. In the name of autonomy they have been looking after their own
affairs. Neither the State Government, the UGC nor the Union Government is looking into the qualitative aspect of
the universities thereby the quality of the training being imparted is gradually getting eroded. This is one aspect
which we have to look after. The UGC and the State Government are not going into the qualitative examination of
some of these universities. So, there is a need to evolve a uniform code of conduct for all the universities

There should also be the qualitative assessment of the teachers available in all the universities. The standard of
the teachers available in these universities is also not up to the mark. | had also taught in a university for about 26
years. There is hardly any mechanism or machinery to assess the qualitative aspect of the teachers. One of the
aspects which need to be introduced is the qualitative assessment of the teachers, whether they are achieving the
excellence as far as standards are concerned. Under the able guidance of the hon. Minister it will certainly be
possible to set the things right

Most of the universities are starving for fund. The block grant either from the UGC or from the respective State
Government is not being released timely. Some of the universities are starving even to release the salaries of their
employees. The maintenance of laboratories or libraries also suffers on this account. | just wanted to bring these
few aspects before the august House. Thank you for giving me this opportunity to speak.

Aa w@aEE fera w5, R ik atenfret |5 aon @earR fera w3 (1. gt a=tey witel) @ @y w@iey, 99 agd
ga=1c1 & for el @ 59 fades A Saa 39 fAdws 9, ffw & Fraa @ ar 4 & 95w 8 @t 7, afcw S fen @ weRm ga a W
ware Ht aFE ® 0§ T 9 98 9ed JurTHy fAaR &Rdn, S9fe SITHT 99 & 31aER U I8 HidT 1T 39k S aHH Wl R EH 8
IR B | AfeT R f Farer 93 U € 3R B AeEyyl Hard 2

% Harel Soral 11 fop favafiererat § ok #arfaeneral § aga @ swea® ga asd € iR SHS 918 avd Rwafienerg stk Aeifdenerg #
g 9 81 979 T8 TP VAT AT & ! Ay s & e ) S 91 R 9Ra @ goqf 1 At ey S@m 9yl s aw |
VY 9gd W fawafdered € e smondl &1 «s1s # 9gd der a1l 99 99y g8 & favafdenedi © Sl 7 U IorHfad @l &1, ¥
arefiar &1 araraRel fgafiereal @ Y aFET| BN HHIYH | 39 a1 3 fAwgd g9l 31| SHEH T8 Bl 6 e Sftaw § 9 B
Iofe ouN § @ @ |t &= @1 ufafifee g anfav| swfern difgs wa 9, fvafienay 9, s ik 2t & v ufaf+fomt &t
He aRa @t fift R wwelt § ik wwe # @ wifdyl 3ue forg S ReRel @t off, R o =t A Wl B Y oft w9 3
3fc | B a4 gY &, I ds1 We awy § f 67 ol W fwafieredl & searas g ofs @ 3R gA1e Sita o & aRkfRafa &
ITH! T BT Brm

# 78 Al § 6 39 9T A |9 & & &4 31 gt 8 sawd g1 e <9 & Rl &1, qoigyl @1, Sferdl @1 i) Afeensit &1 et 3
faffere 89 smawass 2, 98 owl & Asfe I # wae § Wi St | @i &1, St s @ R i e, siaRe fagm sk
AT AT e ¥ wwEiRd i b gt 291 ft s 21 SEfa 36 ue W g gu 2T uifey fh guR 99 H ae favafdeerat
¥ 3R oS Il | WEATTeE AT MY 3R S/ AW B A9 H, WHS DI Braae! # Qe v B A § g e A gl

Ud R e wad 3ears & o waT A At €| T8l 3Fe Wew U 49 gU € off enus o 3R € ofik #@f oft €1 F oft 5@ ugell AR wew
# B AT o A SH Gy frwafaenard &1 sreags of 3R @ # Wt 99 gae) 3, a9 off @1l 36T A 86 WG Bl Aiey| §9 ard &
&1 &1 =1fe] fh S eraven] & # &t g8 €, 9o fawafdenerdl ot s R St &1 9§ ure & o o den ¥ ik o alkfRufa &
A e DI rgHfa &t SR =fRy, a' & S =Rl

T80 9 Tl H qeATTD] B e | iR e wRig @1 gea @en A afdy 81 99 al # SR fwfieerl & s 8, 99 g9 swa T8

Hd, AP agd | Ty 3R Rvafdenerat § wudt ok fenfye § wfafifes & forg araven 81 wweran € 9w S 21 gt wew # geE Ao
& forg e AR e SN fagm afaa sy aik eféor & sme @ syl

PROF. UMMAREDDY VENKATESHWARLU : Mr. Minister, if you could yield for half a minute, | would like to make



a submission.

| was one person who had been made to resign. | was teaching in the university for about 26 years. When | wanted
to contest the elections, the statutes of my university said that | would have to contest only after resigning my post,
no matter whether | win or lose the elections. Whereas in some universities a teacher is allowed to act as a
legislator and then come back to teaching. That is why there is a necessity to bring about a uniform code
throughout the country. There is also a necessity to have representation of various universities in legislatures. You
better have it as this is one of the good measures.
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SHRI M.O.H. FAROOK (PONDICHERRY): | can give you facts and figures.
Anita

DR. MURLI MANOHAR JOSHI: You can give me; | will have them examined. But what about those Governments
which appoint Vice-Chancellors purely on the basis of party affiliations? What about those Governments which
appoint non-Sanskrit scholars as Vice-Chancellors of Sanskrit Universities? What about those who are violating all
recommendations and all procedures of appointment?
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MR. CHAIRMAN : Shri Rupchand Pal, the Minister is not yielding.
...(Interruptions)

DR. MURLI MANOHAR JOSHI: Shri Rupchand Pal, please sit down. #7 smuat ard aga wifa & g 2, $uan omg ft 48 aa
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MR. CHAIRMAN: Shri Pawan Kumar Bansal, he is not yielding.
...(Interruptions)
DR. MURALI MANOHAR JOSHI: Yes, | am not yielding. ...(Interruptions)
SHRI RUPCHAND PAL : Sir, we thought him to be a little more informed. ...(Interruptions)
SHRI PAWAN KUMAR BANSAL : Sir, the word "communism" should not be an anathema for him.
DR. MURALI MANOHAR JOSHI: | have not said it. What | have said is this....(Interruptions)

SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): A socialist society is a knowledge-based society. No "ism" will work.
We want a knowledge-based society. Only knowledge can sustain us.

ST, Xl AAlER STt @ 3R YSiarE YR |y § SHe Bed’ Wt U 1Y W1, AT warel 81 WEfa Wi 7 3ft Us ara wE b fwal
TETAA B WR R A A S anfegl # 39 a9 @ @ avE @ Wewd g iR "N Uhisyd U e dreiad gal forg ot g1 F gue
Hewa ¢ for feafeneal & srea=-3ema iR ora ) TeRig ¥ AR e w1ty ok sue sad & fon s e s anfiy ) e sw
A B IS 3 | faar farar s eyl et s Rren @t st & forg 399 e faeR § @ € o 39 Hed o1 e g we @ § fp 3w
TR AWl W BH B B AR € Al " I TBISTE TS IRITHS B b B B bed § AN He B g |A 2000 T @i
TEATAAT BT 31U WX Bl AT HEH 1 a1d @ T off| 89 O 999 81 Sieax 39t S ®@ € 5 9139), 39 WR & AW ¥ sRiey Wi
% Tge # 3y el fhan fiw € 39 ara &1 well-wifa wwer gl enft e Us fira A aaemn & w9 favaferay gie-faar e
FeTd g9 81 # HE =ed § P I IS vEura & | A1 A8 a9 9SS! HHS B IR H DIy a1a o B T°l vaara o R g=' Ay
HEAfY oft & dox swe! tra-Rian fvafierea o1 aféfvee ¢ far sivk swe! a= forar | Vet o € #| fgm o a8 o § ek
S U@ et TE g 8, U O wiefie 2 o 98 got w9 @ o Fwdt § ol sHe Arde 99 € 5 9 fvafiaremt § @ gfeem €
TEAA ¢ AT TE 8, D pat &, BIAE DA ©, JAUD § 1 T8l 5, K™ 81 B ¢ 91 721 8l Wl ¢ - I8 ¥a Aries S99 ford g¢ 81 98
AEs wHt fRwafaeredt & fog v #) 3 R wr or ugad € ad saat e At @ oiiv g7 s Wik W) Arer wre et @1 g s aen
= O 5 gfn 7 g Rrer-dvmEi @ Hex Bt il e a8 avft 8nft 9T e Reafemery @t oraxid) e gnftl e 98 #reH &rm %
TE yie-Raw, IR faam a1 &9 R fRvafiarest & gy o € 91 § 999 91U 75 59T WR T 27 S9Y e e @t Rt e wE
1 TifeY| 3R BIE favafdeney wR § &9 € d 90U WR B 9o & (U &1 HE1 T1fey, 39 R 26 faur %A1 8 3R 89 SHa! Aag it
Har| wrgt Bt § @ FAr R ITH! guRA B A "eg ft S| R aE 9 @ w@al € % Reafieray ga s etk I giend T &
3R 9 wft e W fordl wid | gafery sme woft AT wewl B e | w9 oft feet favafaearay &) 9@ @ Sy fF whisys JE g1 =Ryl

IHDT I FHET BN AR S GH 6 TP aeqd €1 3R WAl DI iR A 59 a9 § PV E 31 & A A1 Hae 6 Hae §
AR {6 TSy SR ST gade 91 & ol & &1 Tifed, SS9 W H faR &3l 3R ot 94t 81, S9d! & Wier Ht &l 89
IIEd & 6 30 Wey H e gAY Heg BY| AT e U 3 Al B WiewTied &N B T by & | st dua off fRvafreneat @t
TRfRrfy & wRfvra €1 3 Wa dome Reafiares @ |@&6fa @ €1 ey 379 @ 5 toifeey & wrfw ofiv wmwd @ €1 S omus it gera g,
B I W W [qER B3l SR Bifer Bl Aol 6 A Gara e i | THifecd R 8k 8, Il fadie =gl 8= =nfed| a8 agd &
"eaul W g1 & ft T T 6 e Rafiemem &1 wR FE 2

3T 29 # TR 250 Frvafaemea € e &er o & 5 ve der B veles a9 anfed | BiE ft "o 250 fRvafieneral § dew o
afteld & 91 Hancht| o amar 2, S@ Biet we | #7 We Bfde § 39 919 #) |aE @ oft| 39 o s FHS ot o+t g @ S siew
®1 B Bl P (e o | = Rl o awa dad W o o @ ol X BR todtela a9 | 39 dsnfvet 3t 3 of o %
AN d9 A1 T | UD S GG M, S 79 Wt # WieR Bl F ar =@ 6 oy Aerfirer weensit & wwe ¥ ok W anafis
FHfSAEAT €, I IR H a4 | T THH IUDT T #Gg |



g el T & 6 g Aoel Tt 21 U8 e € afthd v v UREfie sruil @ € i e aunefdy R v @ 8| st S g
IFraffd &1 I Frepten a1 @ aifes g8 ST FE H usa) @ef & 99y @wie T ) 3R e T 211 IRk w0 WRER S9S fordl wewa @ At
1 I She g @t gfafed &1 qot 3 fw Hifeem S B, 3 99 SRR W aTeR FE | 3R $ W s et € @t I amt
A ok 32 S ¢ @t gfFEfES ar | e A Siteye @t S g @ g efE ammn 21 9F aga wrat @ 391 gon ol "R SRS
& S fpfeaa= 1 o &1 SHH! g grenfie A @ iR g <@ m F g o W W # iR She gt gfrafad 21 4 evfvrer R St @
Y B Aifed 6 g Siftrw @Y o1 & 21 ey Rren & wR 99, Rien B ward R M1 F G dor | e 7 8 6 e &1 ww oA
93 3R SEET AR gar WA T f 7 2 e 98 AT suer R T 81 & 3o ol @ I wx w@ € 8 98 Tand g g
B < & fF 39 A # 9ga o Sxermeil A avw ¥ ke T @ gFafid e @ o emaee v ol € R wR g oft . R @ <@ 2

T Harel Jgi W Sorr 11 6 faeafemeai @t qora # frae smft @1 § 59 99 B Wiew Fa g

SHRI' V.M. SUDHEERAN (ALLEPPEY): The Government has sent a proposal for giving the status of a "deemed'
university to Kerala Kala Mandalam.

DR. MURLI MANOHAR JOSHI: The UGC is examining it. | have those details on my fingertips. Do not worry about
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DR. MURLI MANOHAR JOSHI: It is a hackneyed argument. Please do not beat the same thing. Nobody listens to it.
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MR. CHAIRMAN: The question is:

"That the Bill to repeal the Indian Universities Act, 1904, as passed by Rajya Sabha, be taken into
consideration. "

The motion was adopted.
MR. CHAIRMAN: The House shall now take up clause by clause consideration of the Bill.
The question is:
"That clause 2 stand part of the Bill."

The motion was adopted.



Clause 2 was added to the Bill.
Clause 1
wereE far T
9o 1, dfdd 2,
"2000" @ ¥ W "2001" sftrenfia famar wmel (2)
(e1. TRt weTeR witul)

MR. CHAIRMAN: The question is:
"That clause 1, as amended, stand part of the Bill."
The motion was adopted.

Clause 1, as amended, was added to the Bill.

Enacting Formula
wHees fapar
93 1, 9fda 1,—-
"gRiTaTd" @ v UR "araed ety far wmel (1)
(1. Frelt wtER itedt)
MR. CHAIRMAN: The question is:
"That the Enacting Formula, as amended, stand part of the Bill."
The motion was adopted.
The Enacting Formula, as amended, was added to the Bill.
The Title was added to the Bill.
1. XAl AAlER Wit @ "eey, d 7% ff wEE s g
" a8 ween fadge miRka fear smol”
MR. CHAIRMAN: The question is:
"That the Bill, as amended, be passed.”

The motion was adopted.



